Note: No Mention will be permitted without prior consent of the other side.

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU

DAILY CAUSE LIST DATED 23.10.2024 (WEDNESDAY)
CHENNAI BENCH (HYBRID MODE)

10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

(Ins) No. 372/2024
For Exemption

IA No. 1018/2024
For Condone Delay
IA No. 1019/2024

Stressed Assets
Management Branch
Vs

Mr. C. Shivakumar
Reddy & Anr.

S.No | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1. Comp App (AT) (CH) The Sub-Registrar, Mr. B Vijay
(Ins) No. 381/2024 Pallikonda Sub
For Condone Delay Registrar Office
IA No. 1040/2024 Vs
Delay in refiling Amier Hamsa Ali
IA No. 1041/2024 Abbas Rawther,
Liquidator, Floram
Shoes Pvt. Ltd.
2. Comp App (AT) (CH) State Bank of India Mr. B Dhanaraj Mr. D Narendar Naik
(Ins) No. 382/2024 Stressed Assets For Caveator
For Stay Management Branch
IA No. 1043/2024 II
Vs
Vamana Bhagya Pvt.
Ltd. & 2 Ors.
3. Comp App (AT) (CH) State Bank of India & | Mr. P Elayarajkumar | Mr. H Karthik
(Ins) No. 356/2024 3 Ors. Seshadri- R2
Vs
Aneetha
Subramaniam RP,
Karur KCP
Packkagins Ltd &
Anr.
4. Comp App (AT) (CH) Bank of Baroda Mr. B Dhanaraj
(Ins) No. 371/2024 Stressed Assets
For Condone Delay Management Branch
IA No. 1017/2024 Vs
Mr. Ramamoorthi
Srinivasan, RP of
Personal Guarantor
Mr. C. Shivakumar
Reddy & Anr.
5. Comp App (AT) (CH) Bank of Baroda Mr. B Dhanaraj



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Defects/Rectification

S.No. | e-filing No. Name of the Parties Counsel for Counsel for
Appellants Respondents
6. 9805118/00113/2023 | State Bank of India M/s Sri & Associates
Vs Mr. PBA Srinivasan
P.V. Prabhakar Rao
For Direction
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
7. Restoration App No. Maharashtra Ms. Shraddha
19/2024 Industrial Dubepatil
in Development
Comp App (AT) (CH) Corporation
(Ins) No. Vs
900862/2024 Mr. V.
Venkatachalam, RP,
Sai Wardha Power
Generation Limited
8. Restoration App No. Shri Jayaprakash Mr. SM Vivekanandh
14/2024 Narayan Rao N.R
in Vs
TA (AT) No. M/s Metrocorp
137/2021 Infrastructure Ltd
(Comp App (AT) (Ins)
No. 1236/2019) WITH
9. Restoration App No. Karthik Kalevar & 14 | Mr. SM Vivekanandh
18/2024 Ors.
in Vs
TA (AT) No. M/s. Metocorp
138/2021 Infrastructure Ltd
(Comp App (AT) (Ins)
No. 1239/2019)
For Orders/Clarification
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
10. | IA No. 25 & 26/2024 | Ayesha Hadi Ali & 8 Mr. Vinay Babu Mr. V Venkata Rami
(For Additional docs.) | Ors. Gade, PCS Reddy- R1
in Vs Mr. Ramaswamy
Comp App (AT) (CH) Rizwana Anjum & 2 Meyyappan- R2
No. 116/2022 Ors.
For Stay
IA No. 1070/2022 WITH
11. | IA No. 27/2024 Habeeb Umer Hadi Mr. Vinay Babu Mr. V Venkata Rami

(For Additional docs.)
in

Comp App (AT) (CH)
No. 117/2022

For Stay

IA No.1071/2022

Ali & 8 Ors.

Vs

Mohammed Abdul

Raheem Abdul

Azeem & 2 Ors.
WITH

Gade, PCS

Reddy- R1
Mr. Ramaswamy
Meyyappan- R2




12.

IA No. 28/2024

(For Additional docs.)
in

Comp App (AT) (CH)
No. 118/2022

For Stay

IA No. 1072/2022

Huda Baghdadi & 8
Ors

Vs

Fakruddin
Mohammed & 7 Ors.

Mr. Vinay Babu
Gade, PCS

Mr. V Venkata Rami
Reddy- R1

Mr. Ramaswamy
Meyyappan- R7

WITH
13. | IA No. 29/2024 Mr Abdul Rahman Mr. Vinay Babu Mr. V Venkata Rami
(For Additional docs.) | Hadi Ali & 8 Ors. Gade, PCS Reddy- R1
in Vs Mr. Ramaswamy
Comp App (AT) (CH) Mohammed Meyyappan- R2
No. 119/2022 Iftekaruddin & 2 Ors.
For Stay
IA No. 1073/2022 WITH
14. | IA No. 30/2024 Mr. Habeeb Umer Mr. Vinay Babu Mr. V Venkata Rami
(For Additional docs.) | Hadi Ali & 8 Ors. Gade, PCS Reddy- R1
in Vs Mr. Ramaswamy
Comp App (AT) (CH) Mohd Ziauddin Meyyappan- R2
No. 120/2022 Nayyar & 2 Ors.
For Stay
IA No. 1074 /2022 WITH
15. | IA No. 31/2024 Mr. Habib Abdul Mr. Vinay Babu Mr. V Venkata Rami
(For Additional docs.) | Razzaq Hadi Ali Gade, PCS Reddy- R1
in Albaghdadi & 8 Ors. Mr. Ramaswamy
Comp App (AT) (CH) Vs Meyyappan- R2
No. 121/2022 Waheeduddin Azmi &
For Stay 2 Ors.
IA No. 1075/2022 WITH
16. | IA No. 32/2024 Ms Ayesha Hadi Ali & | Mr. Vinay Babu Mr. V Venkata Rami
(For Additional docs.) | 8 Ors Gade, PCS Reddy- R1
in Vs Mr. Ramaswamy
Comp App (AT) (CH) Mohammed Abdul Meyyappan- R2
No. 122/2022 Azeem & 2 Ors.
For Stay
IA No. 1076/2022 WITH
17. | IA No. 33/2024 Habib Abdul Razzaq | Mr. Vinay Babu Mr. V Venkata Rami
(For Additional docs.) | Hadi Ali Albaghdadi Gade, PCS Reddy- R1
in & 8 Ors. Mr. Ramaswamy
Comp App (AT) (CH) Vs Meyyappan- R2
No. 123/2022 Mohammed Abdul
For Stay Kareem & 2 Ors
IA No.1077/2022
18. | IA No. 1418/2023 M/s. Hira Multi Mr. Vinay Babu Mr. TK Bhaskar-R1

(For Condone Delay)
In

Comp App (AT) (CH)
No. 115/2023

For Stay

IA No. 1419/2023

Construction
Ventures Pvt. Ltd.
Vs

Mr. Mohammed
Imtiyazuddin & 26
Ors

Gade, PCS

Mr. Y
Suryanarayana-R2
Mr. Venkata Rami
Reddy- R5 R18-R22
Mr. Ch.
Veeranjaneyulu, CS-
R8

Mr. Naresh Kumar
Sangam- R13-R15




19.

IA No.836/2022

(For Additional Docs.)

in
Comp App (AT) (CH)
(Ins) No. 237/2022

Y S Rajesh Reddy
(Suspended Director
of M/s. ASIP Private
Limited - Corporate
Debtor)

Vs

State Bank of India &
Anr.

Mr. M Srinivas

Mr. VVSN Raju- R1
Mr. AG
Sathyanarayana- R2

20. | IA No. 1215 & The Assistant Mr. PK Panneer Mr.A Karthikeyan
1216/2023 Provident Fund Selvam
(For Additional docs) | Commissioner/
in Recovery Officer
Comp App (AT) (CH) Vs
(Ins) No. 367/2023 Vaasan Medical
For Directions Centre Pvt Ltd. & 4
IA No.1120/2023 Ors.
For Exemption
IA No. 907/2024 WITH
21. | IA No.529/2024 The Assistant Mr. PK Panneer Mr.A Karthikeyan-
(Delay in filing Reply) | Provident Fund Selvam R1, R3-R5
in Commissioner/ Mr. BSV Prakash
Comp App (AT) (CH) Recovery Officer Kumar- R2
(Ins) No. 368/2023 Vs
To dispense with Vaasan Medical
IA No.1121/2023 Centre Pvt Ltd & 4
For Stay Ors.
IA No.1123/2023
For Direction
IA No.1122/2023
22. | IA No.301/2024 Y Ramesh, Mr. Sandeep Kumar Mr. Yahya
(For Additional docs) | Suspended Director, | Ambalavanan Batatawala
in Navayuga Infra
Comp App (AT) (CH) Projects Pvt. Ltd.
(Ins) No. 15/2024 Vs
For Stay MKS Constro
IA No. 56/2024 Venture Pvt. Ltd.
For Admission (After Notice)
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
23. | Comp App (AT) (CH) S. Vasudevan, Mr. Chandramouli Mr. Angad Varma R1
(Ins) No. 362/2023 Suspended Director Prabhakar Mr. Amir Bavani- R2
For Stay of M/s. Tuscan
IA No. 1100 & Consultants and
1101/2023 Developers Pvt. Ltd.
For Direction Vs
IA No. 1105/2023 IDBI Trusteeship
Services Ltd. & Anr.
24. | TA (AT) No. 45 & 46 Mr. Madhukara Mr. T Jayasankar

of 2021
(Comp App (AT) No.
89 &90 of 2020)

Director of Super
Royal Holidays Pvt.
Ltd.

Vs

Union of India, MCA
& Anr.




25. | TA (AT) No. Geetha Sugars Mr. Mithun
192/2021 Vs Shashank
(CA (AT) Ins The Indian Sugars
1405/2019) and Refiners Ltd
26. | Comp App (AT) (CH) Asset Reconstruction | Mr.P Elayaraj Kumar | Ms. Shubharanjani
(Ins) No. 270/2021 Company (India) Ltd Ananth
Vs
Manoharamma Hotel
Investments Pvt Ltd.
WITH
27. | Comp App (AT) (CH) Asset Reconstruction | Mr.P Elayaraj Kumar | Ms. Shubharanjani
(Ins) No. 271/2021 Company (India) Ltd Ananth
Vs
Bharani Properties
and Developers Pvt
Ltd.
28. | Comp App (AT) (CH) Shibu John & 3 Ors M/s Surana & Mr. NP Vijayakumar-
No. 02/2022 Vs Surana R2
For Stay Transmarine Services Ms. Elambharathi-
IA No. 11/2022 India Pvt. Ltd. & 4 R4 & R5
Ors.
29. | Comp App (AT) (CH) Mr. T Venkattram M/s. Krutika Mr. Shabbeer
(Ins) No. 383/2022 Reddy Raghavan Associates | Ahmed- R1
For Stay Vs Mr. Philip Mathew-
IA No.909/2022 L&T Finance Ltd. & R2
To Adv. Hg. Anr.
IA No. 715/2024
30. | Comp App (AT) (CH) Jose Peter & 10 Ors. | Mr. Ashok Shenoy Mr. Sharath
No. 47/2023 Vs Chandran- R1
Henry James & 10 Mr. Philip Mathew-
Ors. R2
31. | Comp App (AT) (CH) Sasisri Extractions Mr. Pramod Kumar Ms. Manjula Devi-
No. 77/2023 Ltd & 4 Ors. R1, R2, R4 & R6
For Stay Vs
IA No. 1065/2023 Mr. M Srinivasa Rao
& 6 Ors.
32. | Comp App (AT) (CH) Mr. Sajan K Thomas | Mr. Hari Kumar G Mr. TK Bhaskar- R1-
No. 91/2023 & 3 Ors. Nair R5
For Stay Vs
IA No. 1168/2023 Falcon Agencies Pvt.
Ltd. & 4 Ors.
33. | Comp App (AT) (CH) M/s Nagarjuna Steel | Mr. Raja Shekar Rao | Mr. Rohan
(Ins) No. 443/2023 Pvt. Ltd. Salvaji Rajasekaran
Vs
Preca Solutions India
Pvt. Ltd.
34. | Comp App (AT) (CH) M Ramakanth Mr. M Ramakanth Ms. Kopal Sharraf

(Ins) No. 213/2024

Vs
Nagarjuna Fertilizers
and Chemicals Ltd.

Party-in-person




35.

Comp App (AT) (CH)
(Ins) No. 261/2024
For Stay

IA No. 694/2024

P Krishna

Vs

Bank of Maharashtra
& Anr.

Mr. Mayan H Jain

Mr.T Ravichandran-
R1

For Hearing

(Ins) No.154 /2022
For Stay
IA No. 360/2022

Vs.
Vijaya Durga Green
Fields Pvt Ltd

Mr. CS Sashikumar

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
36. | Comp App (AT) (CH) J. Somashekar Mr. Badri Vishal & Mr. B Dhanaraj-R1
No. 09/2021 Vs Ms. Anisha Gupta Mr.B Sivaraman-R2,
For Stay M/s Vels Studios R3, R5
IA No. 27/2021 and Entertainment Ms. N Varsha- R6
For Exemption Pvt. Ltd. & S Ors
IA No. 28/2021
37. | Comp App (AT) (CH) Prathikantam Mr. Shahbaaz Mr. B. Dhanaraj-R1
(Ins) No. 33/2021 Gunavardhan Raju Husain Mr. R. Sivaraman —
For Stay Vs R2
IA No. 78/2021 Liquidator of M/s.
For Exemption Innovative Studios
IA No. 79/2021 Pvt Ltd & Anr
For Urgent Hearing
IA No. 80/2021 WITH
38. | Comp App (AT) (CH) Prathikantam Mr. Shahbaaz Mr. B. Dhanaraj-R1
(Ins) No. 36/2021 Gundavardhan Raju | Husain Mr. R. Sivaraman —
For Stay Vs R2
IA No. 83/2021 Liquidator of M/s.
For Exemption Innovative Studios
IA No. 84/2021 Pvt. Ltd. & Anr
For Urgent Hearing
IA No. 85/2021
39. | Comp App (AT) (CH) Pradeep Kumar & 52 | Mr. Philip Mathew Mr. Vinod PV- R1
(Ins) No.303/2021 Ors. Mr. Sankar P
Vs Panicker- R2, R4
Shri Rajendran, RP &
3 Ors.
40. | Comp App (AT) (CH) Able Automobiles Mr. Judy James Dr. KS
No. 60/2022 Pvt. Ltd. & 4 Ors Ravichandran-R1
For Stay Vs
IA No 683/2022 Smt. Rekha Singhal
& 2 Ors.
41. | Comp App (AT) (CH) Canara Bank Mr. ML Ganesh Mr. Avinash
(Ins) No.152/2022 Vs Mr. CS Sashikumar Krishnan Ravi
For Stay Vantage Machine Mr. Jerin Asher
IA No.357/2022 Tools Pvt Ltd Sojan
WITH
42. | Comp App (AT) (CH) Canara Bank Mr. ML Ganesh Mr. Jerin Asher

Sojan




43. | Comp App (AT) (CH) UCO Bank Mr. Surya Teja Nalla | Mr. Vinod Kumar
(Ins) No.155/2022 Vs
For Stay G. Ramachandran,
IA No. 361/2022 Liquidator of Sai
For Interim Regency Power
Injunction Corporation Pvt. Ltd.
IA No. 362/2022 WITH
44, | Comp App (AT) (CH) UCO Bank Mr. Surya Teja Nalla | Ms. Janani Shankar-
(Ins) No. 49/2024 Vs R1
For Stay Omniedge Futures Mr. Vinod Kumar-R2
IA No. 146/2024 Pvt. Ltd. & Anr.
45. | Comp App (AT) (CH) Sree Vanamali Agro Mr. PBA Srinivasan Mr. Y Suryanarayana
(Ins) No. 266/2022 Farm Pvt. Ltd. & 4
Ors.
Vs
Viswaroopi Energy
Pvt. Ltd.
WITH
46. | Comp App (AT) (CH) Sri Kalyana Mr. PBA Srinivasan Mr. Y Suryanarayana
(Ins) No. 267 /2022 Chakravarthy
Educational
Memorial Trust
Vs
LEPL Ventures Pvt.
Ltd.
WITH
47. | Comp App (AT) (CH) Sri Kalyana Mr. PBA Srinivasan Mr. Y Suryanarayana
(Ins) No. 294 /2022 Chakravarthy
Educational
Memorial Trust
Vs
Swarna Bhaskar
Holdings Pvt. Ltd.
WITH
48. | Comp App (AT) (CH) Sree Vaibhavi Mr. PBA Srinivasan Mr. Y Suryanarayana
(Ins) No. 296/2022 Infrastructures Pvt.
Ltd. & 3 Ors.
Vs
LEPL Peopletech Pvt.
Ltd.
WITH
49. | Comp App (AT) (CH) Sree Vaibhavi Mr. PBA Srinivasan Mr. Y Suryanarayana
(Ins) No. 297/2022 Infrastructures Pvt.
Ltd.
Vs
Medipro Edu
Management Pvt.
Ltd.
50. | Comp App (AT) (CH) Jai Jinendra Mr. Pawan Jabakh Ms Jayanthi K Shah

(Ins) No.272/2022
For Stay
IA No. 583/2022

Enterprises & 7 Ors.
Vs

Sanjeevi C, RP,
Landmark Housing

Projects Chennai Pvt.

Ltd. & Anr.
WITH

R1




51. | Comp App (AT) (CH) Jai Jinendra Mr. Pawan Jabakh Ms Jayanthi K Shah
(Ins) No. 295/2022 Enterprises & 7 Ors. R1
To Adv. Hg. Vs Mr. S Ramesh- R2
IA No. 207/2024 Sanjeevi C, RP,
Landmark Housing
Projects Chennai Pvt.
Ltd. & Anr
52. | Comp App (AT) (CH) Bank of India, Mr.R Umasuthan Mr. B Dhanaraj-R1
(Ins) 60/2023 Perambalur
For Stay Vs
IA No. 224/2023 Jayasree.M
Liquidator, M/s
Vasan Construction
Company Pvt. Ltd. &
Anr.
WITH
53. | Comp App (AT) (CH) Canara Bank, Mr.R Umasuthan Mr. B Dhanaraj-R1
(Ins) No. 76/2023 Perambalur
For Stay Vs
IA No. 273/2023 Jayasree M
Liquidator M/s
Vasan Construction
Company Pvt. Ltd &
Anr.
54. | Comp App (AT) (CH) Mr. Abdul Rahman Mr. Vinay Babu Mr. TK Bhaskar-R1
No. 89/2023 Hadi Ali & 4 Ors. Gade, PCS Mr.Y
For Stay Vs Suryanarayana-R2
IA No. 1125/2023 Mohammed Mr. V Venkata Rami
Imtiyazuddin & 22 Reddy- R5, R19-R23
Ors. Mr. Ch. Veeraneyulu,
PCS R9
Mr. Naresh Kumar
Sangam- R14-R18
55. | Comp App (AT) (CH) Supreme Transport Mr. Shikhil Shiv Suri | Mr. CV Shailendran
(Ins) No. 223/2023 Organisation Pvt.
For Exemption Ltd.
IA No. 731/2023 Vs
Andhra Pradesh
Airports Development
Corporation Ltd.
56. | Comp App (AT) (CH) Indian Renewable Mr. Srinivasan MD Mr. S Arjun Suresh
(Ins) No. 344/2023 Energy Development
Agency Ltd.
Vs
Sai Spurthi Power
Pvt. Ltd.
57. | Comp App (AT) (CH) Gujarat Energy Ms. Aishwarya Mr. Ramakant Rai

(Ins) No. 39/2024
For Stay
IA No. 116/2024

Transmission
Corporation Ltd. &
Anr.

Vs

Hitesh Goyal, RP of
Bhadreshwar Vidyut
Pvt. Ltd.

Subramani




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter
the following particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter
“Mentioning-Name”.

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE
mode. Video should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned
Item No. is called for hearing and Mic should be UNMUTED only by the party speaking. All other participants
shall keep their respective Mic MUTED.

4, Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com
6. Kindly follow the above instructions for joining video conferencing available on the website of the
NCLAT.

7. For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan (044-28880500),
or through email on e-mail ID: vcnclatchennai5@gmail.com

Copy to:
By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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